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Cases Pending in SC/ST Commissioner's 
Office 

6333. SHRI DOONGAR SINGH: Will 
the Minister of HOME AFFAIRS be pIca-
sed to state the num ber of cases pending in 
the SC/ST Commissi0ner's Office for the 
Jast more than 10 years wherein the con-
cerned departments or organisations have 
not settled the grievances in spite of repeated 
follow up actions from the SC/ST Commis-
sioner's Office ? 

THE MINISTER O F STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRJ-
MAT] RAM DULARI SINHA): There 
are two such cases pending in the office of 
the Commissioner for Scheduled Castes and 
Scheduled Tribes. 

Below Standard Ambassador Car 

6334. SHRI A .C . DAS : Will the 
MinLter of INDUSTRY be pleased to 
state 

(a) whether Government . are aware tha~ 

the diese l Am bassad r Car manufactured by 
Hindu tan Mot rS t is below standard with 
many defects ; 

(b) if so, action Government propose to 
take against the firm; and 

(c) whether Government propose to give 
compensation to the owners of the diesel 
Ambassador car who have purcha ed 
them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF . INDUSTRY (SHRI 
PATTABHI RAMA RAO): (a) A few 
cases of unsatisfactory performance of diesel 
cars manufactured by Hindu~tnn Motors 
came to Government's notice; 

(b) The issue was referred to the manu-
facturers who have advised that the e defects 
have mainly aric;cn on some cars due to lack 
of proper mainten:mce by the users. ow-
ever, in some cases, as a measure of goodwill 
the company ha taken action to rectify 
these defects. 

(c) No, Sir. 

Influx of Promoters of Trade in Delhi 

6335. SHRI S.A. DORAI SEBASTIAN: 
Will the Min ister of HOME AFFAIRS 
be pleased to state : 

(a) whether it is a f<!ct that sales tax rate 
is the lowest in the Union :Territory of D elhi 
which leads to heavy influx of promoters of 
trade from the adjacent States into Delhi; 
and 

(b) the steps proposed to be taken to 
contain such influx into Delhi from the 
neighbouring States? 

TH E MINIST R 0 STATE IN THE 
MINlSTR Y O F HOM AFFAIRS (SH RI 
P. VEN KATASUBBAIA I): (a) and 
(b) . Sales 'f3x is a State subject of taxation 
under the onstitution. The f:1tes of Sales 
Tax vary from state to state depending upon 
economic conditions, need for raising re-
sources and necessity to meet particular 
situation etc. According to Delhi Adminjs~ 
trntion rates of Sules Tax on some of the 
comm ditic!> in the Union Territ ry of Delhi 
arc somewhat lower and higher in respect of 
some other item, in comparison with 
the rates in the neighbouring States. . 
There are no indications to the effect that 
the disparity in rates of Sales Tax on 
different commodities has Jed to any influx 
of promoters of tra ' e in Delhi fr<'m toe 




